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(Order: Pronounced by Hon’ble Mr.R.Ramanujam, Member(A))

No representation for the applicant.

2. Learned counsel for the respondents submits that the
relief sought by the applicant in the OA was a direction to issue
a call letter cum hall ticket to the applicant and permit him to
participate in the selection process for the post of Research
Officer (Siddha) scheduled from 25.09.2016 to 28.09.2016 in
pursuance of his application dated 28.10.2015 in response to
the Advertisement No.8/2015 issued by the respondents. The
applicant had been permitted to participate in the selection
process subject to the outcome of this OA as per interim orders
of this Tribunal dated 23.09.2016. However, the applicant
failed in the selection process and nothing survived in the

matter.

3. In view of the above submission, the OA is dismissed as

infructuous.
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